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UL, BE wpmud oo eyeyeusEr jepivdFsid (FBwpms gieop), ys Heved

The Translation in Tamil of the Departmental Inquiries (Enforcement of Attendance of Witnesses and Production of Documents) Act,
1972 (18 of 1972), The Anti-Apartheid (United Nations Convention) Act, 1981 (48 of 1981), The Railway Property (Unlawful Prossession),
Act, 1966 (2¢ of 1966). The Presidents Emoluments and Pension Act, 1951 (30 of 1951), The Water (Prevention and Control of Pollution)
Cess Act, 1977 (36 of 1977), The Dramatic Performances Act, 1876 (19 of 1876), The Delivery of Books and Newspapers (Public Libraries)
Act, 1954 (27 of 1954), The Forfeited Deposits Act, 1850 (25 of 1850), The Family Courts Act, 1984 (66 of 1984), The Seamen’s Provident
Fund Act, 1956 (4 of 1966), The Agricultural and Processed Food Products Export Development Authority Act, 1985 (2 of 1986), The
Administrative Tribunals Act, 1985 (13 of 1985) are hereby published under the Authority of the President and shall be deemed to be the
Authoritative Texts thereof in Tamil under Clause (a) of Section 2 of the Authoritative Texts (Central Laws) Act, 1973 (50 of 1973).
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